
FORM G NO. 2 
 

INVITATION FOR EXPRESSION OF INTEREST AGAIN FOR GIVING 
RESOLUTION PLAN 

 
EXOTIC BUILDCON PRIVATE LIMITED  

(INFRASTRUCRAL WORKS, CIVIL PROJECTS AND ENGINEERING AND 
CONSTRUCTION WORK AND REAL ESTATE DEVELOPERS  

( ASSETS UNDER USE AT  DHARUHERA, HARYANA) 

 (Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of 
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 

 
SL. RELEVANT PARTICULARS 

1. Name of the corporate debtor along with PAN & 
CIN/ LLP No. 

EXOTIC BUILDCON PRIVATE 
LIMITED 
CIN:U45200DL2006PTC156631 
PAN  AABCE7030J 

2. Address of the registered office 500, 5th floor,ITL Twin Tower 
Netaji Subash Place, Delhi, 110034 
(Not active) 

3. URL of website https://exoticcirp.in 

4. Details of place where majority of fixed assets are 
located 

 SECTOR 22, DHARUHERA, 
HARYANA (ASSETS 
UNDER USE AT  
DHARUHERA, HARYANA) 

 
5. Installed capacity of main products/ services 

 
 N.A. 
ASSETS ARE UNDER USE IN 
PROJECTS WHICH ARE IN 
CIRP 

6. Quantity and value of main products/ services sold 
in last financial year 

 RS. 1089106 

7. Number of employees/ workmen  NIL 

8. Further details including last available financial 
statements (with        schedules) of two years, lists of 
creditors are available  URL: 

  https://exoticcirp.in 

9. Eligibility details  for resolution applicants 
under section 25(2)(h) of the Code is  available 
at URL: 
https://exoticcirp.in 

FINANCIAL CRITERIA 
(i) For individuals Corporates 
/Companies /LLPs: 
•Minimum net worth of  Rs.5 Crores (as 
per latest audited BS). 
•Minimum turnover of Rs. 50 Crores  in 
the last 3 financial year or as on 31/03/25 
 
(ii) For Financial 
Institutions/Funds/PE Investors: 
• Minimum Assets Under 
Management (AUM) as per law. 
 
(iii) TECHNICAL/EXPERIENCE 



CRITERIA 
• experience of at least 3 years in dealing 
with real estate, infrastructure  
LEGAL AND REGULATORY 
COMPIANCES 
Must not be ineligible under Section 29A 
of the IBC,2016 
Refundable EMD of RS.5,00,000/-  

10. Last date for receipt of expression of interest 22ND  JULY,2025 

11. Date of issue of provisional list of prospective 
resolution applicants 

   2ND AUGUST,2025 

12. Last date for submission of objections to 
provisional list 

   7TH  AUGUST,2025 

13. Date of issue of final list of prospective resolution 
applicants 

17TH AUGUST,2025 

14. Date of issue of information memorandum, 
evaluation matrix and request for resolution plans 
to prospective resolution applicants 

22nd AUGUST,2025 

15. Last date for submission of resolution plans 22nd SEPTEMBER,2025 

16. Process email id to submit Expression of Interest   EXOTICCIRP@GMAILCOM 

 
 
 

PRABHJIT SINGH SONI  
RESOLUTION PROFESSIONAL (RP) 

For EXOTIC BUILDCON PRIVATE LIMITED  
Appointed by HON’BLE NCLT NEW DELHI, PRINCIPAL BENCH  

IBBI/IPA-003/IP-N00377-C01/2017-2018/10143 
AFA VALID TILL 31ST DECEMBER,2025 

EMAIL: EXOTICCIRP@GMAIL.COM 
 psgurleensoni@gmail.com 

PLACE: NEW DELHI 
DATE:   6TH  JULY, 2025 

 
 






